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Nomination List for
Conference on the PC & PNDT Act

for

Annexure ‘A’

i\ictropoiitan .\/lagistrates dealing with the Cases pertaining to the PC & PNDT
Act, Public Prosecut0rs& Police Officials (02 from each District)
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24"‘ August, 2024
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Name of Officer Present Posting N0. l District Place of
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.\'l s. Riijuin Ranga CJ M 0 North-West Rohini

ls. Prccti .¢\ga1'\\-aia CJM O East KKD
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/ l~;_ Riljzii Guyall CJIVI 0 South-West Dwarka

.\l.~;. Sunum Gupta CJM 0 West THC
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\Al~1 Shriyn /\grnwal ACJM 0 South~East Salcet

.\"l at .'\‘ciiu Priya ACJM 2 N&Dwn PHC

' 1 \\i'\. l'.1:"unprccl Kuur JM First Class 7 New Delhi PHC

k ._- .\ls. Sl|ilpiSingl1 JM First Class 2 South Saket

.|,.........
i\i| L‘ mesh l\'.uin;u‘ JM FirstClass 9 South-Fast Saketi
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\.l|'. l~1ii11;l_nsln_i Sclilotli JM First Class 3 Nonh Rohhni
‘}|| r»‘liZi_|:;li;i71(1(l< Ngnclz-n1 Bhaitt ’Ji\i/I Fii'stZClass *2 West C Tl-[C

I!\l.\. Nitllii Singli J M First CI-ass 3 South Saket
-W_. ’_ _ _ _

\li \r ;nhl1:iv Kulnar Jivi First Class U1 New Delhi PHC
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Mr. /\Si\lSl1 l<i||11zujWl\flee11a JM First Class 1 South CS aket

—'—1> ,1. .\lr. .-\i iiinnuin Sin;_»,h Chccmai JM7Fi1'st Class 5 South-East Sakct|
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:\ls. Ehbami Aggarwal

Ralgliav Sharma JMfimC@s
J M First Class
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South-East

North-West

Saket

Rohini

.\l.\_ i\cctil<u kupoor J M First Class 6 South-West Dwarka
l

JJ 1JJ Ms. Auyuslii Suxcna

I \=l |'_._./;\_iii|11csl1 Kuniar W Q” l JM First Class

J M First Class
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South-West

Shahdara

Dwarka

KKD
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24 Mr Kartik 'I"ap_aria .li\/I First Class _( South-East’ Jr .\.1|\v! C lDJ

25* Mr Pankaj Rai __ _ JM First Class ,_¢1 l\it1l‘lli1f;'lEil;Il if T|ii~_;|)__v
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Mr. Arikit Karan Singh .lM First Class C \\' ~- ll |<00

27 Ms Aditi Rao JM First Class
T 19-"l __

C 7 Soutli-l~l.'i.\l Sillufl

,_’Z8 Ms. Swati Bliardwaj JM First Class
_29 Mr Sankalp Kapoor .lM First Class

I\/Ir.ZAp0ow Gupta ii/1 First Class
l 5

2 Central ll l(_so
31 Mr. Saithak Panyar J MC First Class
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JET Mr Ha1jotSingl1 Aujla JM First Class 7 l I l-\'(ll.ll.i}-\1\~"tj"_'V~i7l,’ CW! r-.=.
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Ms. Shagun JM First Class
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The Ld. Principal District & Sessions Judge (I-IQs), Central, THC -
The Ld. Principal District & Sessions Judge, New Delhi, PHC
The Ld. Principal District & Sessions Judge, South-West, Dwarka

3/ The Ld. Principal District & Sessions Judge, West, Tl-IC
The Ld. Principal District & Sessions Judge, East, K_KD
The Ld. Piincipal District & Sessions Judge, South, Saket
The Ld. Principal District & Sessions Judge, Shahdara, KKD
The Ld. Principal District & Sessions Judge, North-West, Rohini
The Ld; Principal District & Sessions Judge, North, Rohini

10. The Ld.= Principal District & Sessions Judge, South-East, Saket
ll. The Ld. Principal District & Sessions Judge, North-East, KKD
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Sub.: Conference on PC 8: PNDT Act for Judicial Magistrates First Class dealing
with the Cases pertaining to the PC & PNDT Act, Public Prosecutors & Police
Officials on 24"‘August, 2024.

Respected Sir/Madam,

As per the approved Training Calendar for the year 2024, the Delhi Judicial Academy
shall be conducting the subject Workshop on 24"‘ August, 2024 at Delhi Judicial Academy.

The nomination list of Judicial Officers for the aforesaid programme is enclosed as
Annexure ‘A’. The schedule of the programme shall be communicated in due course.

It is requested that nomiriated Judicial Officers posted in your district may kindly be
communicated about their nomination in the aforesaid programme through your good office.

In case an Officer requires exemption fiom attending the programme, he/she may move
their application in advance through the concerned Ld. Principal District & Sessions Judge. if
the exemption is required on an urgent basis, an intimation to that effect may be sent to the
Academy through e-mail, followed by a formal application duly forwarded by the concerned Ld.
Principal District & Sessions Judge. In case the nominated officer is transferredl has proceeded
on long leave, the successor judge shall stand nominated for the programme automatically.

The nominated Judicial Officers may kindly be advised not to list any judicial work on
24"‘ August, 2024, so that litigants and lawyers are not inconvenienced. In case some judicial
work has already been listed, it may be preponed or adjourned accordingly, to the extent
possible. _

With regards, ;;7(,/‘j§'ttcl7,Q'
/ Yours faithfully
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MOST IMMEDIATE I OUT AT ONCE

OFFICE OF THE PFill\lClF'AL DlS'l"FilCT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS I DELHI

Nozkna |'9’u”7 /JOTP/Gaz./PDJ West/2024 Dated, Delhi the Ofi 5 /‘W
Copy forwarded for information and necessary action to :-

1. The Judicial Officer concerned of West District, Tis Hazari Courts, Delhi.
2. The PS to Ld. Principal District & Sessions Judge, West District, Tis

Hazari Courts, Delhi for information.
3. The Branch lncharge, Care Taking Branch, Tis Hazari Courts, Delhi for

making necessary arrangements.
4. For uploading on LAYERS. ' T ‘

/5./For uploading on centralized website through LAYERS.

S ml” '1\l\“M
(Hemani llllathotra)

Officer l pharge (Judicial Branch)
D-J (Comrgercial)-02, West Distt.
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